ST CENTRAL ADMINISTRATIVE TRIBUNAL

- )/ Lk ~ CALCUTTA BENCH
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NOQ”O“.‘O? of 1998 )
(0.R.,1416 of 1997)
Date of fOrder ; 8.5.1998
Present s Hon'ble Mr.Justice S.N.Mallicks Vice~Chair man,
Hen'ble Mr.S.Dasguptas Administrative Memb er .
EASTERN RA ILWAY
VUse
PRODYGT KUMAR DAS & GRS,
Fer the department/ ¢ M.ReKoDes counssl.
: applicant
A ‘
Q‘@@,‘%y For the respendent/ : [r.Balai Chatterjeer ceunsel.
g original applicant. '
OROER
S NomlliCk’ VeCo ) :
MeRo107 of 1998 hag been f iled by the rospandsnte in
0.A.1416 of 1997, seek ing extensisn of time for cempliance
of this Tribunal's erder dated 23.1.1998 passed in the 0,A,
’Upto 300601998. '
2 After hearing the submissiens made by the ld.counssl
- in the M.A,» ue extend tims fer complisnce of this Tribunalls
‘Hg erder datad 23.1.1998 upte 30th Aprils 1998,
‘”gg 3. It has been submitted by fireReK.Das ld.counsel appearing

fer the applicant in this case that the erder has already been
passed en 28.4.1998s yhich is denisd by the ld.ceunsels fir.8alai
Chatterjeer appearing for the G.P.

4, MeAo107 of 1998 stands dzspasad of, Ne arder is made
ag to casts.

(S.Dasgupta) (SoNomallick)
Administrative Masobher Vice=Chairman
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